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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 455/2015

IN THE MATTER OF:
DR. DEVASHISH BHATTACHARYA
...APPLICANT(s)
VERSUS
STATE OF UTTAR PARDESH & ORS.
...RESPONDENT(s)
INDEX
S. NO. PARTICULARS PAGE NO.
1. AFFIDAVIT ON BEHALF OF THE
RESPONDENT NO. 11, MUNICIPAL

COMMISSIONER, AGRA NAGAR NIGAM
IN COMPLIANCE OF ORDER DATED
13.08.2024 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

2. A COPY OF DETAILS OF VEHICLES AND
PHOTOGRAPHS ARE ANNEXED HEREIN
AND MARKED AS ANNEXURE R1.

3. A COPY OF REPORT BY THE AGRA
NAGAR NIGAM IS ANNEXED HEREIN AND
MARKED AS ANNEXURE R2.

THROUGH
\
S

BHANWAR PAL SINGH JADON
COUNSEL FOR AGRA NAGAR NIGAM
EMAIL- bhanwar09jadon@gmail.com

DATE: 23.11.2024
PLACE: NOIDA
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| BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 455/2015

DR. DL\’J\SHL\H Bll/\l FACHARYA

...APPLICANT(s)
VERSUS
STATE OF UTTAR PARDESH & ORS.
...RESPONDENT (s)

AFFIDAVIT ON_BEHALF OF THE RESPONDENT NO. 11,
MUNICIPAL _COMMISSIONER, AGRA NAGAR NIGAM IN
COMPLIANCE OF ORDER DATED 13.08.2024 PASSED BY THE

HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

. Ankit Khandelwal, aged about 36 years, S/o Shri  Vishnu khandelwal,

posted as Mun1c1pal/€omnnssmnel Agra Nagar Nigam, do hereby solemnly

Yt

affirm and state ag Lm,de)w S /,’“

\, b A
g 40 / 4
‘ _\i(‘/ 1 [} LAY “

That 1. ﬁl-ﬂ{\(ﬂ)f\qm&\}\m,\k Municipal Commissioner. Agra Nagar

A
Nigam. am\ Iullv Lon-vt; s(gm Y/\’llh the facts of the case and am competent

v
and authorized l().sm_c,‘amm present Affidavit.

That the present matter was filed by the Applicant in 2015 for alleging
large scale pollution being caused by unorganized petha manufacturing
industry in Agra City. lurther the Applicant through the Original

Application is secking dircctions from the Hon’ble Tribunal to stop the

;
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use of fossil fuels for petha manufacturing and not to dispose of waste

products in sewage orin open places in Agra.

3 That vide order dated 02082016 the Hon'ble Tribunal dismissed the

Oripinal Application and issucd the following order as stated below:

e do osee that their presence. whatever their extent of
representative character, is necessary for rendering complete and
cffcctual justice in the present case. Deletion of Respondent No. 110,
Noori Darwaza Petha Union will amount to non  joinder of
necessary parne. Therefore, we dismiss this application.

I view of this the Original Application No. 455 of 2015 and M. A.
No. 733 of 2016 stand disposed of accordingly with no order as to

cost... "

4. That in view of the order dated 02.08.2016. the Applicant filed a Civil
Appeal. having Civil Appeal No(s). 9892-9895/2016. in the Supreme
Court of India challenging the aforesaid order. The Supreme Court in the
appeal  passed the order dated 23.07.2024 restoring the Original
Application No. 455/2015 1o its original number. The relevant paragraph
of the order is as below:

Q/IT“\V'T v 30 In view of the statement, we set aside the order passed by
JiN

NGT and restore the Original Application No.+435 of 20105 1o s

\_)“n/l/‘-,( o ¥
e

7

original number and remand the matter back to the Tribunal. Upon
filing of an application for impleadment within a period of two
weeks  from today, the Tribunal shall examine  the  Original

Application on its own merits and consider issuing notices to the

parties ... "

%/
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5. That as per the order passed by the Supreme Court, the Hon’ble National
Green Tribunal, Principal Beneh, New Dcelhi (hercinafter “Hon’ble
Tribunal™) vide order dated 13.08.2024 restored the O.A. No. 455/2024 to
its original position and impleaded the two additional Respondents as
directed by the Supreme Court. Further dircections issued by the Tribunal
18 stated as below:

“o 70 On o perusal of the O.A. we find that Noori Darwaza
Petha union has already been impleaded as respondent no.
10 but the address is incomplete. Hence we permit the
applicant to correct the description/address of Respondent
No. 10 and also allow the prayer of the applicant to implead
Agra Nagar Nigam as Respondent No. 1]. Let necessary
correction in cause title be done within three days and fresh
meno of parties be prepared.

8. Issue notice in the O.A. (o the respondents. Applicant is
directed to serve the respondents and Jile affidavit of service

at least one week before the next date of hearing...”

6. That in compliance with the Hon'ble Tribunal’s  directions dated

13.08.2024. the Deponent respectfully submits the following in response

to the directions issued.

the Municipal
‘ommissioner. Agra Nagar Nigam has been made o respondent party in

2\0—”0'2 « 2}c present matter belore the Hon'ble National Green Tribunal.

~

71t is respectfully  submitted  that the waste generated  from  petha
manufacturing industrics across all 100 wards under the jurisdiction of

the Agra Municipal Corporation amounts (o an average of 10 tonnes/

g
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10,000 kg. Out of the total waste generated by the manulacturing units,
7,500 kilograms is dealt with by the Agra Nagar Nigam on a daily basis.
For the systematic disposal ol this waste, the Agra Municipal Corporation
has deployed four Tata Ace Tempo vehicles, designated for the collection
and responsible disposal ol waste generated by these industrics on a daily

basis.

A copy ol details of vehicles and photographs arc annexed herein and

marked as ANNEXURE RI1.

9. It is submitted that through these authorised vehicles, a total of 4300 kg
of waste generated from the petha manufacturing industries is collected.
Subsequently. the waste collected is then sent to Naraich Gaushala and
Qazi House, Bhagwan Talkies, operated by the Agra Nagar Nigam and
located within the jurisdiction of the Nagar Nigam. Additionally. a part of
the waste is sent to Kanha Gaushala Baipur, Agra, to be used as fodder

for destitute animals.

10.That it is further submitted that the remaining waste generated from the

petha manufacturing industries, amounting to 3200 kg petha waste is

%\\\\‘7 sent to Kuberpur Processing plant.
35

73 %
(AR ™
/0/’.:/_:1

copy of report by the Agra Nagar Nigam is annexed herein and marked

""?’ >».+‘\j BTN 2«
,/, ) N4 4 ANNEXURE R2.

Ahat it is humbly submitted before this Hon'ble Tribunal that leftover
waste of the petha manufacturing industrics are disposed of by the
industry operators in the rural arcas in their own accord by leeding the

waste produced to their cattles. The waste generated by the petha

A
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manulacturing industries is being disposed off and dealt with by the Agra

Nagar Nigam in a responsible manner,

12 Hence. the present affidavit is being filed for the kind consideration and

perusal of this Ton'ble Tribunal.

131 state that everything stated above has been stated by me in my official
capacity on and derived from the official records and [ state that nothing

material has been concealed therelrom.,

DEPONENT

. that

Verified atf ., ﬁ"\ T - et
. Yz e ""” ) ;

Q0 !
the contenty’ 0151 @aB 'VL Tld :

§ f‘.’ 7102
l}(palaora{)lml to 13 are believed to

N

be true and ¢& u(c,d 10" beg;o( mis knm\ ladgq zmd belief. No part of it is

\‘l K ‘s
e 7
false and nulhmu ma%en'ﬂ has been u)mu‘r"l theretrom.

()//

DEPONENT

M‘waww.(g

£ xpl SN /4 ol

Yhe ggﬁen. “ho solemnly affirna
nn cath identfied bY T e

on This Day.= —:. ..................
Recewver Hs
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ANNEXURE R1
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PETHA WASTE
Photo Album

by Sanjeev K Yadav SFI{V)
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23/70, 23/70, SN Yadav Rd,

' ¥ 23/70,23/70, SN Yadav Rd, - near Madan Petha Store, Bagh clear sky

near Madan Petha Store, Bagh clear sky : g
Muzaffar Khan, Shahganj, 31.0°C Muzaffar Khan, ShahganJ 31.0°C

Google 25 Oct 2024 10:16 AM U0 gie 25 Oct 2024 10:15 AM
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15/342, Noori Gate Rd, opp. : 23/70, 23/70, SN Yadav Rd,
Lady loyal Hospital, Bagh  clear sky near Madan Petha Store, Bagh clear sky
Muzaffar Khan, Mantola, Agra, 21.0 °C 7 Muzaffar Khan, Shahganj, 23.0°C

21 Nov 2024 09:27 AM Jic) 20 Nov 2024 10:29 AM
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43

M 23/70, 23/70, SN Yadav Rd, 23/70, 23/70, SN Yadav Rd,
near Madan Petha Store, Bagh clear sky near Madan Petha Store, Bagh clear sky
Muzaffar Khan, Shahganj, 21.0°C Muzaffar Khan, Shahganj, 25.0°C

Go gle 21 Nov 2024 09:28 AM A 4 18 Nov 2024 10:14 AM
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near Madan Petha Store, Bagh clear sky AR g Mantola, Agra, Uttar Pradesh clear sky
Muzaffar Khan, Shahganj, 21.0°C 282002, India 21.0°C

(206 918gat s 22 Nov AM

23/70, 23/70, SN Yadav Rd, . o Hon*’ 15/313, Bagh Muzaffar Khan,




210

1R\
"\\‘ &‘ \ .\\.
AV ALVALA

407, Nai ki Mandi, Mantola,
Agra, Uttar Pradesh 282001,
India

62PR+5FX, Nagla, Agra, Uttar
Pradesh 282006, India

1S KA VDR AA
18 Nov 2024 11:

clear sky
26.0 °C

w2004 1004
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223C, 9/223C, Captain Rd, Nai 27, Brij Vihar, Phase I, Kamla
ki Mandi, Mantola, Agra, Uttar clear sky Nagar, Agra, Uttar Pradesh clear sky
Pradesh 282002, India 22.0°C 282004, India 24.0 °C

19 Nov 2024 09:19 AM 19 Nov 2024 10:38 AM
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ANNEXURE R2
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